\(I’ BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD

C.P. (I.B) No. 123/9/NCLT/AHM/2017

Coram:

Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI. MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.01.2018

Name of the Company: | Dr. Pranav Shah
V/s.
Shalby Ltd.
Section of the Companies Act: Section 9 of the Insolvenc and Bankruptc
' Code

S.NO. NAME (CAPITAL LETTERS DESIGNATION REPRESENTATION SIGNATURE

1. Nandish Claudqas,
alw Raleel Fatel pelos.
(hb. Kamavod Asso.

ORDER

Learned Advocate Mr. Nandish Chudgar w1th Learned Advocate Mr Raheel Patel
1/b Nanavati Associates

MANORAMA KUMARI

MEMBER JUDICIAL
D#ated this the 11th day of January, 2018.

MEMBER JUDICIAL




